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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 

 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
16 W.P.(C)-2911/2025 

CM APPL. 13827/2025 
CM APPL. 13828/2025 
CM APPL. 13829/2025 

M/S BVG INDIA PVT LTD  
V/s UNION OF INDIA & ANR. 
  

SUCHITRA ATUL CHITALE  

 OTHER DETAILS OF ADVOCATES: 
SUCHITRA A. CHITALE AND MADHAV A. 
CHITALE(JAICHAKRABORTY1988@GMAIL.COM)(41642965)(PETITIONER) 
SUCHITRA A. CHITALE AND MADHAV A. 
CHITALE(JAICHAKRABORTY1988@GMAIL.COM)(41642965)(PETITIONER) 
ABHINAV, SHAILENDRA SHARMA(ABHINAV@ADAZLAW.COM, 
SHAILENDRASHARMA_10@HOTMAIL.COM)(0)(RESPONDENT) 
SHWETA 
BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
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ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
17 LPA-175/2025 

CM APPL. 13627/2025 
CM APPL. 13628/2025 

DHOBI GHAT JHUGGI ADHIKAR MANCH  
V/s DELHI DEVELOPMENT AUTHORITY & ORS. 
  

GOVIND MANOHARAN  

 OTHER DETAILS OF ADVOCATES: 
GOVIND 
MANOHARAN(GOVINDMANOHARAN@GMCHAMBERS.IN)(9971208987)(PETITIONER) 
GOVIND 
MANOHARAN(GOVINDMANOHARAN@GMCHAMBERS.IN)(9971208987)(PETITIONER) 
DD(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
PARVIN(PARVINDERCHAUHAN.ADV@GMAIL.COM)(0)(RESPONDENT) 
KRITIKA (KRITIKA0504@GMAIL.COM)(0)(RESPONDENT) 
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                COURT NO. 42   
DIVISION BENCH-IV 

            HON'BLE MS.JUSTICE REKHA PALLI 
   

CLICK HERE TO JOIN VC

HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
 
NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY AFTER THE 
SUPPLEMENTARY LIST IS OVER. 
 
NOTE:  “ MATRIMONIAL MATTERS LISTED IN THE ADVANCE CAUSELIST, IF NOT TAKEN UP EARLIER, 
WILL BE TAKEN UP  
         AT 03:30 P.M. EXCEPT FRIDAY.”  
 
 

 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt18 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO : 
 
anand.pinani@dhc.nic.in  
 

ITEM 
NUMBER 

dhc.court2102@gmail.com 
 
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
15 MAT.APP.(F.C.)-97/2025 

CM APPL. 14058/2025 
CM APPL. 14059/2025 
CM APPL. 14060/2025 
CM APPL. 14061/2025 
CM APPL. 14062/2025 

SANDEEP MARWAH  
V/s KAJRI MARWAH 
  

KUNAL MADAN sub to office objection 

 OTHER DETAILS OF ADVOCATES: 
KMA LAW 
OFFICE(ADMIN@KMALAWOFFICE.COM)(0)(PETITIONER) 
KAJARI(KAJARI_ADLAKHA@YAHOO.CO.IN)(0)(RESPONDENT) 
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                    COURT NO. 05  
                    DIVISION BENCH-VII 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.  
 
 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 
 

 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
25 W.P.(C)-2827/2025 

CM APPL. 13424/2025 
UNION OF INDIA AND ORS.  
V/s BISHAMBER 
  

SUSHIL RAAJA  

 OTHER DETAILS OF ADVOCATES: 
SUSHIL 
RAAJA(ADVOCATESUSHILRAAJA@GMAIL.COM)(9212717171)(PETITIONER) 
YOGESH 
SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(0)(RESPONDENT) 

 

26 W.P.(C)-2963/2025 
CM APPL. 14026/2025 
CM APPL. 14027/2025 
CM APPL. 14028/2025 
CM APPL. 14029/2025 

COMMISSIONER OF POLICE AND ANR  
V/s SURENDER AHIRWAR 
  

ASHISH DIXIT  

 OTHER DETAILS OF ADVOCATES: 
ASHISH K DIXIT(ASHISHCGSC@GMAIL.COM)(9999900412)(PETITIONER) 
RAJESH(RAJESH.CHAUHAN1107@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
27 W.P.(C)-4036/2019 REENU  

V/s DELHI SUBORDINATE SERVICES 
SELECTION BOARD (DSSSB) & ANR 
  

ANUJ AGGARWAL, FUDAN 
KUMAR JHA, JITENDER KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
ANUJ AGGARWAL()(9891403206)(PETITIONER) 
FUDAN KUMAR 
JHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER) 
JITENDER 
KUMAR(JITENTOMAR.29990@GMAIL.COM)(9540805665)(PETITIONER) 
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https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�


07.03.2025                                                                                                                           SUPPLEMENTARY CAUSE LIST 
 

5 
 

 
COURT NO. 06 

   HON’BLE MR. JUSTICE AJAY DIGPAUL 
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 

 
CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt5 
 

MEETING NO.    1763 05 1581 
 
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CONNECTED MATTERS (ANMM) 
1 CONT.CAS(C)-1174/2023 

CM APPL. 44360/2023 
WITH W.P.(CRL) 437/2018 
W.P.(CRL) 2469/2023 

SEEMA SAPRA  
V/s SANJAY ARORA & ANR 
  

PET IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY 
ARORA(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA (SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

2 W.P.(CRL)-437/2018 
CRL.M.A. 32362/2023 
CRL.M.A. 33885/2023 

SEEMA SAPRA  
V/s UNION OF INDIA & ORS 
  

TRANSFER PETITION, SEEMA 
SAPRA, INTIL 

 

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
HM(HM@NIC.IN)()(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

3 W.P.(CRL)-2469/2023 
CRL.M.A. 23597/2023 
CRL.M.A. 24698/2023 
CRL.M.A. 27152/2023 
WITH CONT.CAS(C) 636/2024 

SEEMA SAPRA  
V/s DELHI POLICE COMMISSIONER AND 
ORS 
  

SEEMA SAPRA(PETITIONER IN 
PERSON) 

 

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
HM(HM@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA (SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
DCP(DCP-NEWDELHI-DL@NIC.IN)()(RESPONDENT) 
HM(HM@NIC.IN)()(RESPONDENT) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 

 

4 CONT.CAS(C)-382/2024 SEEMA SAPRA   
V/s ROHIT MEENA, IPS AGMUT 2012 & 
ANR. 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA(SEEMA.SAPRA@GMAIL.COM)()(PETITIONER) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

5 CONT.CAS(C)-391/2024 SEEMA SAPRA  
V/s MANOJ C. IPS AGMUT 2011 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 
HM(HM@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
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6 CONT.CAS(C)-408/2024 SEEMA SAPRA  
V/s ROHIT MEENA IPS AGMUT 2012 
AND ANR 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES:  
7 CONT.CAS(C)-409/2024 SEEMA SAPRA  

V/s MANOJ C, IPS AGMUT 2011 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES:  
8 CONT.CAS(C)-417/2024 SEEMA SAPRA   

V/s MANOJ C. IPS AGMUT 2011 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 

 

9 CONT.CAS(C)-418/2024 SEEMA SAPRA  
V/s MANOJ C. IPS AGUMUT 2011 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 

 

10 CONT.CAS(C)-419/2024 SEEMA SAPRA   
V/s ROHIT MEENA IPS AGMUT 2012 
AND ANR 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY (CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 

 

11 CONT.CAS(C)-636/2024 SEEMA SAPRA  
V/s PRANAV TAYAL IPS AGMUT 2011 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, )()(RESPONDENT) 
RG(RG.DHC@NIC.IN)()(RESPONDENT) 
DCP(DCP-NEWDELHI-DL@NIC.IN)()(RESPONDENT) 
DCP(DCP-NEWDELHI-DL@NIC.IN)()(RESPONDENT) 

 

12 CONT.CAS(C)-683/2024 SEEMA SAPRA  
V/s SANJAY ARORA IPS TAMIL NADU 
CADRE 1988 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

13 CONT.CAS(C)-684/2024 SEEMA SAPRA  
V/s ROHIT MEENA IPS AGMUT 2012 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 
14 CONT.CAS(C)-557/2024 

WITH CONT.CAS(C) 558/2024 
CONT.CAS(C) 559/2024 
CONT.CAS(C) 560/2024 
CONT.CAS(C) 561/2024 

SEEMA SAPRA  
V/s PRANAV TAYAL IPS AGMUT 2011 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

15 CONT.CAS(C)-558/2024 SEEMA SAPRA  
V/s INSPECTOR SAHDEV KUMAR RANA 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

16 CONT.CAS(C)-559/2024 SEEMA SAPRA   
V/s SUB-INSPECTOR CHETAN RANA 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
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17 CONT.CAS(C)-560/2024 SEEMA SAPRA  
V/s MANOJ C. IPS AGMUT 2011 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

18 CONT.CAS(C)-561/2024 SEEMA SAPRA  
V/s ADDITIONAL DCP ALOK KUMAR 
DANIPS 2010 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

19 CONT.CAS(C)-720/2024 
WITH CONT.CAS(C) 721/2024 
CONT.CAS(C) 557/2024 

SEEMA SAPRA  
V/s ROHIT MEENA IPS AGMUT 2012 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DCP(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 
DCP(DCP-NEWDELHI-DL@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 

 

20 CONT.CAS(C)-721/2024 SEEMA SAPRA  
V/s DEVESH KUMAR MAHLA IPS 
AGMUT 2012 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DCP (DCP-NEWDELHI-DL@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
DCP SOUTH WEST(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 

 

21 CONT.CAS(C)-897/2024 SEEMA SAPRA   
V/s KANWAL JEET ARORA, AN OFFICER 
OF DHJS 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA (SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 

 

22 CONT.CAS(C)-1177/2024 SEEMA SAPRA  
V/s AMIT KAUSHIK DANIPS 2010 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DCP(DCP-SPLCELL-DL@NIC.IN)(0)(RESPONDENT) 
SANJAY(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 

 

23 CONT.CAS.(CRL)-3/2012 
CRL.M.A. 15203/2013 

COURT ON ITS OWN MOTION  
V/s SEEMA SAPRA 
  

RESP. IN PERSON  

 OTHER DETAILS OF ADVOCATES:  
24 W.P.(C)-13604/2023 

CM APPL. 54952/2023 
CM APPL. 56683/2023 
CM APPL. 56684/2023 
CM APPL. 57150/2023 
CM APPL. 58182/2023 
CM APPL. 59187/2023 
CM APPL. 62254/2023 
CM APPL. 17491/2024 
CM APPL. 18558/2024 
WITH W.P.(C) 11618/2024 

SEEMA SAPRA  
V/s CP, MR. SANJAY ARORA AND ORS. 
  

SEEMA SAPRA, PIYUSH 
BERIWAL 

 

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CP, MR. SANJAY ARORA AND 
ORS.(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, HM@NIC.IN, 
RG.DHC@NIC.IN,LGGC.DELHI@NIC.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
HM(HM@NIC.IN)()(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
HM(HM@NIC.IN)()(RESPONDENT) 
SANJAY 
ARORA(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
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SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
HM(HM@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
SANJAY 
ARORA(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
HM(HM@NIC.IN)()(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA (SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
HM(HM@NIC.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
HM(HM@NIC.IN)()(RESPONDENT) 
CP SANJAY ARORA 
(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)()(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DELHI POLICE(DCP-SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 
DELHI 
POLICE(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DELHI PIOLICE(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, DCP-
SOUTHWEST-DL@NIC.IN)()(RESPONDENT) 
PIYUSH 
BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT) 

25 W.P.(C)-11618/2024 
WITH W.P.(C) 11164/2024 

SEEMA SAPRA  
V/s AMIT KAUSHIK DANIPS 2010 AND 
OTHERS 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES:  
26 W.P.(C)-5565/2024 SEEMA SAPRA  

V/s DELHI HIGH COURT THROUGH THE 
REGISTRAR GENERAL 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
DELHI HIGH COURT(RG.DHC@NIC.IN)()(RESPONDENT) 

 

27 W.P.(C)-9860/2024 SEEMA SAPRA  
V/s GENERAL ELECTRIC COMPANY 
NOW OPERATING AS GE AEROSPACE 
AND OTHERS 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA (SEEMA.SAPRA@GOOGLEMAIL.COM)(0)(PETITIONER) 
SEEMA SAPRA (SEEMA.SAPRA@GOOGLEMAIL.COM)(0)(PETITIONER) 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CULP(LAWRENCE.CULP@GE.COM)(0)(RESPONDENT) 
GGN(CP.GGN@HRY.NIC.IN)(0)(RESPONDENT) 
HM(HM@NIC.IN)(0)(RESPONDENT) 
RG DHC(RG.DHC@NIC.IN)(0)(RESPONDENT) 
DCP (DCP.SPLCELLSR@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 
DCP SOURTH WEST(DCP-SOUTHWEST-DL@NIC.IN)(0)(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN)(0)(RESPONDENT) 
GENERAL ELECTRIC OMPANY()(0)(RESPONDENT) 
GENERAL ELECTRICAL COMPANY NOW OPERATING AS GE AEROSPACE 
AND OTHERS(LAWRENCE.CULP@GE.COM, CP.GGN@HRY.NIC.IN, 
HM@NIC.IN, RG.DHC@NIC.IN, )(0)(RESPONDENT) 
GENERAL ELECTRICAL COMPANY NOW OPERATING AS GE AEROSPACE 
AND OTHERS(LGGC.DELHI@NIC.IN, DCOP-SOUTHWEST-DL@NIC.IN, 
DCP.SPLCELLSR@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 

 

28 W.P.(C)-11164/2024 SEEMA SAPRA  
V/s USHA RANGNANI IPS AGMUT 2011 
AND OTHERS 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES:  
29 W.P.(C)-11165/2024 SEEMA SAPRA  

V/s ALPHABET INC AND OTHERS 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES:  
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30 W.P.(C)-13927/2024 SEEMA SAPRA  
V/s DELHI HIGH COURT THROUGHTHE 
REGISTRAR GENERAL 
  

IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
REGISTRAR GENERAL OF DELHI HIGH 
COURT(RG.DHC@NIC.IN)(0)(RESPONDENT) 

 

31 W.P.(C)-14397/2024 SEEMA SAPRA  
V/s GENERAL ELECTRIC COMPANY 
NOW OPERATING AS GE AEROSPACE 
AND ORS 
  

PETITIONER IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
GENERAL ELECTRIC COMPANY NOW OPERATING AS GE AEROSPACE 
AND ORS(RG.DHC@NIC.IN, CP.SANJAYARORA@DELHIPOLICE.GOV.IN, 
DCP-SOUTHWEST-DL@NIC.IN)(0)(RESPONDENT) 

 

32 W.P.(C)-14578/2024 SEEMA SAPRA  
V/s CENTRAL BUREAU OF 
INVESTIGATION AND ORS 
  

PETITIONER IN PERSON  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA(SEEMA.SAPRA@GMAIL.COM)(9582716748)(PETITIONER) 
CENTRAL BUREAU OF INVESTIGATION AND 
ORS(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, RG.DHC@NIC.IN, 
LARRY.CULP@GE.COM)(0)(RESPONDENT) 
.(LGGC.DELHI@NIC.IN, BARCOUNCILDELHI@REDIFFMAIL.COM, 
ICCHQDELHI@CBI.GOV.IN)(0)(RESPONDENT) 
.(JSCPG-MHA@NIC.IN, BCIINFO21@GMAIL.COM, 
MANNAKUMARMISHRA@GMAIL.COM)(0)(RESPONDENT) 
.(UOIDHC@GMAIL.COM, INFO@DHCBA.ORG, SECLG@NIC.IN, 
PSTOLG.DELHI@NIC.IN)(0)(RESPONDENT) 
.(DELHILAWYER1002GMAIL.COM)(0)(RESPONDENT) 

 

33 W.P.(C)-16010/2024 SEEMA SAPRA  
V/s DCP SURENDRA CHAUDHARY IPS 
2013 AGMUT AND OTHERS 
  

SEEMA SAPRA  

 OTHER DETAILS OF ADVOCATES: 
SEEMA SAPRA (SEEMA.SAPRA@GMAIL.COM 
)(9582716748)(PETITIONER) 
MOHD.MUQEEM(MOHD.MUQEEM@GOV.IN )(0)(RESPONDENT) 
.(LGGC.DELHI@NIC.IN, , MANANKUMARMISHRA@GMAIL.COM, 
KHATRI.SURYAA@GMAIL.COM)(0)(RESPONDENT) 
.(MOHD.MUQEEM@GOV.IN)(0)(RESPONDENT) 
CP.SANJAY (CP.SANJAYARORA@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 
DLACBIDHC(DLACBIDHC@GMAIL.COM )(0)(RESPONDENT) 
REGISTRAR GENERAL(RG.DHC@NIC.IN )(0)(RESPONDENT) 
LGGC(LGGC.DELHI@NIC.IN )(0)(RESPONDENT) 
MANAN MISHRA (MANANKUMARMISHRA@GMAIL.COM 
)(0)(RESPONDENT) 
DCP SURENDRA CHAUDHARY IPS 2013 AGMUT AND 
OTHERS(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, 
DLACBIDHC@GMAIL.COM, HM@NIC.IN, 
RG.DHC@NIC.IN)(0)(RESPONDENT) 
SURYA PRAKASH (KHATRI.SURYAA@GMAIL.COM )(0)(RESPONDENT) 
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      COURT NO. 05 
               HON'BLE MR.JUSTICE C.HARI SHANKAR  
 
 
 
NOTE:CM APPL.14022-24/2025 SHALL BE TAKEN UP ALONGWITH RFA-470/2015  LISTED AT ITEM NO.01 
 
 
 
 
   COURT NO. 35    
                HON’BLE MR.JUSTICE CHANDRA DHARI SINGH  
 
 
 
 
 
Click below to join the VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

ITEM 
NUMBER 

sumanchawala575@gmail.com  
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS) 
83 CRL.M.C.-622/2025 

CRL.M.A. 2989/2025 
SAI MOHAN PAHWA  
V/s STATE OF NCT OF DELHI & ANR. 
  

PRABHJIT JAUHAR  

 OTHER DETAILS OF ADVOCATES: 
PRABHJIT JAUHAR (PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(VASANT VIHAR-408/2017) 

 
 
 
 
 
 
 
   COURT NO. 41 
       HON'BLE MS.JUSTICE JYOTI SINGH  
 
 
 
NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF  
      SUPPLEMENTARY LIST.” 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmnijeshnair@gmail.com 
 
 
CLICK HERE TO JOIN VC 
 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
69 W.P.(C)-2964/2025 

CM APPL. 14043/2025 
MEENU GANDHI & ORS.  
V/s  MUNICIPAL CORPORATION OF DELHI 
THROUGH ITS COMMISSIONER & ORS. 
  

HIMANSHU GUPTA  
sub to office objection 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU 
GAUTAM(SBA.HIMANSHU@GMAIL.COM)(8527962690)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, JAVED AHMED, 
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
JAVEDAHMADADV@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc7�
mailto:sumanchawala575@gmail.com�
mailto:sumanchawala575@gmail.com�
mailto:sumanchawala575@gmail.com�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
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70 W.P.(C)-2966/2025 
CM APPL. 14055/2025 
CM APPL. 14056/2025 
CM APPL. 14057/2025 

C.R. CATERING CO.  
V/s UNION OF INDIA & ORS. 
  

AKSHAT BAJPAI  

 OTHER DETAILS OF ADVOCATES: 
AKSHAT 
BAJPAI(ADVOCATEAKSHATBAJPAI@GMAIL.COM)(7985177435)(PETITIONER) 
RAILENT(CRB@RB.RAILNET.GOV.IN, GM@ER.RAILENT.GOV.IN, 
DRM@ASN.RAILNET.GOV.IN)(0)(RESPONDENT) 
JAGJIT SINGH, UNION OF INDIA(JAGJITSINGHADVOCATE@YAHOO.CO.IN, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

71 W.P.(C)-2967/2025 
CM APPL. 14063/2025 
CM APPL. 14064/2025 
CM APPL. 14065/2025 

M/S SHIV SHAKTI FOODS  
V/s UNION OF INDIA & ORS. 
  

AKSHAT BAJPAI  

 OTHER DETAILS OF ADVOCATES: 
AKSHAT 
BAJPAI(ADVOCATEAKSHATBAJPAI@GMAIL.COM)(7985177435)(PETITIONER) 
JAGJIT SINGH, UNION OF INDIA, 
RAILNET(JAGJITSINGHADVOCATE@YAHOO.CO.IN, UOIDHC@GMAIL.COM, 
CRB@RB.RAILNET.GOV.IN)(0)(RESPONDENT) 

 

 
 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
72 CONT.CAS(C)-477/2020 

CM APPL. 9324/2021 
CM APPL. 13681/2022 
WITH RFA 911/2016 

S K BASSI ORS & ORS.  
V/s SH JASBIR SINGH SOLANKI & ORS. 
  

SRIJAN SINHA, SRIJAN SINHA  

 OTHER DETAILS OF ADVOCATES: 
S K BASSI ORS(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT) 
SH.V.K BASSI(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT) 
MONTU BASSI(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT) 
S K BASSI ORS(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT) 
MONTU BASSI(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT) 
SH.V.K BASSI(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT) 
SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER) 
SH. HIMANSHU 
MISHRA(SHANIBHAKTMANU225@GMAIL.COM)(9871524746)(PETITIONER) 
SH JASBIR SINGH SOLANKI (ADVSUNI1L2@YAHOO.COM)()(PETITIONER) 
SH. HIMANSHU 
MISHRA(SHANIBHAKTMANU225@GMAIL.COM)()(PETITIONER) 
MANU KUMAR(SHANIBHAKTMANU225@GMAIL.COM)()(PETITIONER) 
MANU 
KUMAR(SHANIBHAKTMANU225@GMAIL.COM)(9899133496)(PETITIONER) 
SH JASBIR SINGH SOLANKI 
(ADVSUNI1L2@YAHOO.COM)(9312669027)(PETITIONER) 
SUNIL CHAUHAN(ADVSUNIL12@YAHOO.COM)(9810213040)(RESPONDENT) 
HIMANSHU 
MISHRA(SHANIBHAKTMANU225@GMAIL.COM)(9871524746)(RESPONDENT) 
S K BASSI ORS(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT) 
SRIJAN SINHA(SRIJAN@SSINHA.IN)(9818628999)(PETITIONER) 
SUNIL(ADVSUNIL12@YAHOO.COM)()(RESPONDENT) 
NIKHIL(NIKHILSINGHDHC@GMAIL.COM)()(RESPONDENT) 
SRIJAN SINHA(OFFICE@SSINHA.IN)(9818628999)(PETITIONER) 
SUNIL(ADVOCATESUNIL12@REDIFFMAIL.COM)()(RESPONDENT) 

 

73 RFA-911/2016 
CM APPL. 46682/2022 
CM APPL. 17718/2023 
CM APPL. 2257/2024 
WITH CONT.CAS(C) 477/2020 

S K BASSI & ORS  
V/s JASBIR S SOLANKI & ORS 
  

PRASHANT MEHTA, ALOK 
TRIPATHI, SRIJAN SINHA, 
VATSALA CHAUHAN, SUNIL 
CHAUHAN, N S DALAL & DEVESH 
PRATAP SINGH, AMAN 
MEHROTRA, SRIJAN SINHA 

 

 OTHER DETAILS OF ADVOCATES: 
SRIJAN SINHA(OFFICE@SSINHA.IN)(9818628999)(PETITIONER) 
SUNIL(ADVOCATESUNIL12@YAHOO.COM)()(RESPONDENT) 
SUNIL CHAUHAN, VATSALA 
CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9873365154)(RESPONDENT) 
SRIJAN(SRIJAN@SSINHA.IN)()(RESPONDENT) 
SRIJAN(SRIJAN@SINHA.COM)()(PETITIONER) 
SUNIL 
CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(RESPONDENT) 
SRIJAN(SRIJAN@SINHA.COM)()(RESPONDENT) 
SRIJAN(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT) 
SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER) 
SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER) 
 
 
 
 
 

 

mailto:SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER)�
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74 W.P.(C)-1898/2008 
CM APPL. 5159/2020 

MASOOM FOUNDATION REGD. NGO  
V/s UOI & ORS. 
  

MALINI SUD, ANIL KUMAR 
SANGAL, O.P. SAXENA, USHA 
SAXENA, K.K.GARG, RAJ BHADUR 
SROT, PARVINDER CHAUHAN 

 

 OTHER DETAILS OF ADVOCATES: 
ANIL KUMAR SANGAL()(9811144919)(PETITIONER) 
PARVINDER CHAUHAN 
(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT) 

 

75 W.P.(C)-4859/2018 
WITH W.P.(C) 8298/2018 

KAPIL DHIRAN  
V/s SOUTH DELHI MUNICIPAL 
CORPORATION AND ORS. 
  

S. KHAN, RAJESH KUMAR 
GOGNA, SUNIL GOEL 

 

 OTHER DETAILS OF ADVOCATES: 
S. KHAN()(9810222197)(PETITIONER) 
RAJESH KUMAR 
GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT) 
SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(RESPONDENT) 

 

76 W.P.(C)-8298/2018 DEVENDER KUMAR SHARMA  
V/s SOUTH DELHI MUNICIPAL 
CORPORATION AND ORS. 
  

S KHAN  

 OTHER DETAILS OF ADVOCATES: 
S KHAN()(9810222197)(PETITIONER) 

 

77 W.P.(C)-3914/2019 
CM APPL. 17725/2019 
CM APPL. 17726/2019 
CM APPL. 23801/2023 
CM APPL. 46640/2023 

MRS. VIMAL SETH AND ANR.  
V/s NEW DELHI MUNICIPAL COUNCIL 
AND ORS. 
  

RAJESH BHARDWAJ, AJAY TEJPAL  

 OTHER DETAILS OF ADVOCATES: 
RAJESH BHARDWAJ()(9873005030)(PETITIONER) 
RAJESH BHARDWAJ(IILC@IILC.CO.IN)(9810006861)(PETITIONER) 
RAJESH BHARDWAJ()(9810006861)(PETITIONER) 
RIPU DAMAN 
BHARDWAJ(CGSC.RIPUDAMAN@GMAIL.COM)()(RESPONDENT) 
PUJA KALRA(PUJAKALRA09@GMAIL.COM)()(RESPONDENT) 
RIPU DAMAN(CGSC.RIPUDAMAN@GMAIL.COM)()(RESPONDENT) 
MUNICIPAL CORPORATION OF 
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT) 
PUJA KALRA(PUJAKALRA09@GMAIL.COM)()(RESPONDENT) 
RAJESH BHARDWAJ()(9810006861)(PETITIONER) 

 

 
NOTE:CM APPL.13931/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-4026/2021  LISTED AT ITEM NO.26 
NOTE:CM APPL.13963 & 13969 /2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)2415/2025  LISTED AT ITEM NO.43 
NOTE:CM APPL.13970/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1886/2019  LISTED AT ITEM NO.23 
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       COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
51 W.P.(C)-2969/2025 

CM APPL. 14068/2025 
CM APPL. 14069/2025 

SUSHANTA KUMAR PANIGRAHI  
V/s JAWAHARLAL NEHRU UNIVERSITY & 
ANR. 
  

MAAROOF  

 OTHER DETAILS OF ADVOCATES: 
GURUPAL 
SINGH(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(9645330954)(PETITIONER) 
VASANTH, JNU(VASANTH@TRINITYCHAMBERS.IN, VC@MAIL.JNU.AC.IN, 
REGISTRAR@MAIL.JNU.AC.IN)(0)(RESPONDENT) 
HARSH VARDHAN,JNU(HARSHVARDHAN@TRINITYCHAMBERS.IN, 
DR_ADMIN@MAIL.JNU.AC.IN)(0)(RESPONDENT) 
BANE SINGH(BANESINGH@MAIL.JNU.AC.IN)(0)(RESPONDENT) 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
mailto:sanjoyojha73@gmail.com�
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   COURT NO. 29  
   

cmvijaypal.dhc@gov.in

HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
CLICK HERE TO JOIN VC 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
      
               
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
54 CRL.REV.P.-623/2018 

CRL.M.A. 28537/2018 
CHANDRA SHEKHAR SHARMA  
V/s STATE (N.C.T OF DELHI) 
  

MUKESH VATSA  

 OTHER DETAILS OF ADVOCATES: 
MUKESH VATSA()(9811131194)(PETITIONER) 

P.S.-FIR NO. :(VASANT KUNJ 
SOUTH-176/2017) 

 
 
 
 

 
 
    

mailto:cmvijaypal.dhc@gov.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13�
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    COURT NO. 27  

    HON'BLE MR.JUSTICE JASMEET SINGH 

 

 

NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM 

   THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE.  ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO  

       BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE.  ALL SUCH MATTERS WILL BE  

       TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.). 

 

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER 

      THE QUASHING OF FIR MATTERS ARE OVER). 

 

 

CLICK HERE TO JOIN VC 

pramod@dhc.nic.in

https://delhihighcourt.webex.com/meet/dhcecourtvc8 
 

Meeting No: 916 436 579 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
61 BAIL APPLN.-952/2025 

CRL.M.A. 7177/2025 
SUNIL KUMAR KANDIKUPPA  
V/s STATE OF NCT OF DELHI 
  

BISWAJIT DAS  

 OTHER DETAILS OF ADVOCATES: 
JURIS N JURIS(JURISNJURIS.DELHI@GMAIL.COM)(8368528302)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(PUNJABI BAGH-285/2024) 

62 W.P.(CRL)-804/2025 SUFIYAN @ SUHAIL ALAM & ANR.  
V/s STATE GOVERNMENT OF NCT OF DELHI & 
ORS. 
  

OSAMA SUHAIL WITH BAIL APPLN. 432/2025 

 OTHER DETAILS OF ADVOCATES: 
ANZLAW(ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MEHRAULI-2/2025) 
BAIL APPLN. 432/2025 FILED BY SUFIYAN ALIAS 
SUHAIL ALAM (D. OF HEARING : 2025-03-07 ) 
 
P.S.-FIR NO. :(MEHRAULI-2/2025) 

 
 
 
    
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc8�
mailto:pramod@dhc.nic.in�
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   COURT NO. 49   
   

 

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

CLICK TO JOIN VC  
 

https://delhihighcourt.webex.com/meet/dhcecourtvc2  
 
MEETING ID : 1766397421  
 
NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
36 RSA-50/2025 

CM APPL. 14047/2025 
CM APPL. 14048/2025 
CM APPL. 14049/2025 
CM APPL. 14050/2025 

ASHOK KUMAR & ORS.  
V/s RAJESH KUMARI 
  

SUNIL KUMAR CHOUDHARY SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
SAURABH 
TIWARI(TIWARISAURABH1@GMAIL.COM)(9560299599)(PETITIONER) 
SN CHOUDHRI(SNCHOUDHRI@YAHOO.CO.IN)(0)(RESPONDENT) 

 

37 RSA-51/2025 
CM APPL. 14052/2025 
CM APPL. 14053/2025 
CM APPL. 14054/2025 

ARAWALI RESIDENT WELFARE 
ASSOCIATION  
V/s MUNICIPAL CORPORATION OF 
DELHI & ORS. 
  

RAKESH KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
A K VASHISHTHA (LAWINTEL2020@GMAIL.COM)(0)(PETITIONER) 
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
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                     COURT NO. 25  
                 HON'BLE MS.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SUSPENSION OF SENTENCE 
75 CRL.REV.P.-920/2024 

CRL.M.(BAIL) 1195/2024 
KULDEEP  
V/s STATE GOVT. OF NCT OF DELH 
  

AMIT SAHNI  

 OTHER DETAILS OF ADVOCATES: 
AMIT SAHNI(OFFICEOFAMITSAHNI@GMAILCOM)(9990513500)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(I.P.ESTATE-56/2017) 
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.  
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR  NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

ITEM 
NUMBER 

bhupesh.kumar@dhc.nic.in  
   
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
61 CM APPL. 14025/2025 

In RC.REV.-193/2024 
JEEVAN LAL AND SONS  
V/s SMT. SAROJ GUPTA 
  

ZUBEDA BEGUM, OMPRAKASH 
AGGARWAL, KRITIKA ANGIRISH 

 

 OTHER DETAILS OF ADVOCATES: 
ZUBEDA 
BEGUM(ZUBEDABEGUMADV@GMAIL.COM)(9868119078)(PETITIONER) 
SAROJ()(9899695533)(RESPONDENT) 
ZUBEDA (ZUBEDABEGUMADV@GMAIL.COM)(0)(PETITIONER) 
ASHISH AGGARWAL (ASHISH_UTC@YAHOO.COM)(0)(RESPONDENT) 
SAMIRON 
BORKATAKY(SAMIRON.B@GMAIL.COM)(8447865633)(PETITIONER) 
ZUBEDA BEGUM(ZUBEDABEGUMADV@GMAIL.COM)(0)(RESPONDENT) 
ZBEDA 
BEGUM(ZUBEDABEGUMADV@GMAIL.COM)(9868119078)(PETITIONER) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
62 W.P.(C)-7295/2012 GIAN P. KUMAR (HUF)  

V/s GOVT. OF NCT OF DELHI AND ORS 
  

LEENA TUTEJA, NAUSHAD 
AHMED KHAN 

 

 OTHER DETAILS OF ADVOCATES:  
63 LA.APP.-112/2017 UNION OF INDIA  

V/s BHOOP SINGH & ANR 
  

YEESHU JAIN, KUNAL, SANJAY 
KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
 
 
 

 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
mailto:bhupesh.kumar@dhc.nic.in�
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64 W.P.(C)-12521/2019 M/S. AMBUJA CEMENTS LIMITED  
V/s UNION OF INDIA 
  

SHARAN THAKUR  

 OTHER DETAILS OF ADVOCATES: 
SHARAN THAKUR()(9711130702)(PETITIONER) 

 

FOR COMPLIANCE 
65 RC.REV.-376/2024(Disposed off case) 

 
 
WITH RC.REV. 389/2024 

RAJAN PURI AND ANR  
V/s REHANA SALIM 
  

MOHIT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MOHIT GUPTA(AKSHAYSONI699@GMAIL.COM)(9911993320)(PETITIONER) 
VIJAY(VIJAYADAV558@GMAIL.COM)(0)(RESPONDENT) 

 

66 RC.REV.-389/2024(Disposed off case) RAJAN PURI  
V/s MOHD REHAN 
  

MOHIT GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MOHIT GUTPA 
(AKSHAYSONI699@GMAIL.COM)(9911993320)(PETITIONER) 
VIJAY (VIJAYADAV558@GMAIL.COM)(0)(RESPONDENT) 
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                      COURT NO. 36   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR  

                COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M.  OF  THEIR PRESENCE”.   ALL  

               SUCH MATTERS WILL BE TAKEN UP  POST LUNCH SESSIONS ( AT  02:30 P.M. ) 

 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
78 CRL.REV.P.(MAT.)-122/2024 

CRL.M.A. 35886/2024 
ASHUTOSH RAI ASTHANA  
V/s YAMITA RAI ASTHANA 
  

PIYUSH GUPTA  

 OTHER DETAILS OF ADVOCATES: 
KARAN 
RAJPUT(KARANRAJPUT9787@GMAIL.COM)(0)(PETITIONER) 
YAMITA 
RAI(YAMITA.RAI27@GMAIL.COM)(0)(RESPONDENT) 
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                      COURT NO. 32   
     

TO JOIN V.C.:   

HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA 
 
 
 
1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT 
        SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.  
        ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  
 

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT  
        THROUGH E-MAIL/WHATSAPP. 
 
3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M. 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 
 

Meeting number     

FOR ADJOURNMENT SLIP :  

25184205783 
 

courtmaster09@gmail.com  

 
FOR SENDING APPEARANCE :    https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 
 
                        
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
52 W.P.(CRL)-799/2025 

CRL.M.A. 7402/2025 
ANIL KUMAR  
V/s STATE (NCT OF DELHI) 
  

SIDDHARTH YADAV  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(LAHORI GATE-
430/1991) 
CRL.A. 853/2004 FILED BY N.J.KANWAR (DISPOSED ON : 2006-03-
13 ) 
CRL.A. 81/2004 FILED BY SHER SINGH (DISPOSED ON : 2018-01-03 ) 
CRL.A. 53/2004 FILED BY MANOHAR LAL NARANG (IN J.C.) 
(DISPOSED ON : 2016-02-18 ) 
CRL.A. 54/2004 FILED BY R.S.DAHIYA (IN J.C.) (DISPOSED ON : 
2018-01-03 ) 
CRL.A. 198/2004 FILED BY ANIL KUMAR (DISPOSED ON : 2018-01-
03 ) 
W.P.(CRL) 270/2019 FILED BY SHER SINGH (DISPOSED ON : 2019-
02-13 ) 
W.P.(CRL) 2653/2018 FILED BY ANIL KUMAR (DISPOSED ON : 2018-
09-10 ) 
W.P.(CRL) 2034/2019 FILED BY SHER SINGH (DISPOSED ON : 2019-
07-25 ) 
W.P.(CRL) 1195/2019 FILED BY ANIL KUMAR (DISPOSED ON : 2019-
07-24 ) 
W.P.(CRL) 3680/2023 FILED BY ANIL KUMAR (DISPOSED ON : 2023-
12-15 ) 
 
P.S.-FIR NO. :(LAHORI GATE-430/1991) 
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
47 W.P.(C)-2965/2025 

CM APPL. 14051/2025 
BHARATI MEDICARE PRIVATE LTD  
V/s GOVERNMENT OF NCT DELHI 
  

AVSI MALIK SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
AVSI MALIK(AVSIMALIK@VIRAYALEGAL.COM)(9871921015)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
48 W.P.(C)-2968/2025 

CM APPL. 14066/2025 
CM APPL. 14067/2025 

ABB INDIA LTD AND ANR  
V/s DIRECTORATE GENERAL OF FOREIGN 
TRADE AND ORS 
  

MANOJ SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
MANOJ (MANOJADVOCATE@GMAIL.COM, MANOJ@MNACHAMBERS.IN, 
MANOJ@MANOJADVOCATE.COM)(9350041255)(PETITIONER) 
HARDEEP , SK BANSAL, R KUMAR, UNION OF INDIA(HARDEEP.SINGH@NIC.IN, 
SK.BANSAL@NIC.IN, R.KUMAR73@NIC.IN, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ICD BENGALURU CUSTOM, CORR-NS, MCELL(ICD-
BENGALURUCUSTOMS@GOV.IN, COMMR-NS2@GOV.IN, DEEC.MCELL-
NCH@GOV.IN)(0)(RESPONDENT) 
POOVANNA, ACCE LEGAL(POOVANNA.AMMATANDA@HITACHIENERGY.COM, 
ACCE.LEGAL2023@GMAIL.COM)(0)(RESPONDENT) 

 

49 W.P.(C)-2970/2025 
CM APPL. 14070/2025 

KUTCH NAV NIRMAN ABHIYAN  
V/s UNION OF INDIA & ANR. 
  

RUCHESH SINHA  

 OTHER DETAILS OF ADVOCATES: 
RUCHESH 
SINHA(COMMUNICATION@SRALEXLAWFIRM.COM)(9650569757)(PETITIONER) 
INCOME TAX, UNION OF INDIA, 
DIRFCA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
UOIDHC@GMAIL.COM, DIRFCA-MHA@GOV.IN)(0)(RESPONDENT) 
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                      COURT NO. 10  
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
40 MAC.APP.-165/2025 

CM APPL. 14030/2025 
CM APPL. 14031/2025 
CM APPL. 14032/2025 
CM APPL. 14033/2025 

THE NEW INDIA ASSURANCE CO. LTD  
V/s GULAB SINGH & ORS. 
  

ADITYA KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ADITYA 
KUMAR(ADITYAKUMARADV@GMAIL.COM)(9871921111)(PETITIONER) 
R()(9717726162)(RESPONDENT) 

 

 
 
 
 

 
 
 

                      COURT NO. 15 
     

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

HON'BLE MR. JUSTICE SAURABH BANERJEE 
 
 
 
TO JOIN VC : 
 

   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
26 CM APPL. 13379/2025 

In LA.APP.-148/2023 
WITH LA.APP. 150/2023 

UNION OF INDIA  
V/s SMT. BIMLA & ANR. 
  

SANJAY KUMAR PATHAK, NITIN 
YADAV, NITIN YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
BS KHARB(BSKHARBADV@GMAIL.COM)(9810694545)(RESPONDENT) 
DDD(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
B S KHARB(BSKHARBADV@GMAIL.COM)(9810694545)(PETITIONER) 
SANJAY PATHAK(PATHAKSANJAYKUM@GMAIL.COM)(0)(RESPONDENT) 
NITIN YADAV(ADVNITIN07@GMAIL.COM)(9810609383)(RESPONDENT) 

 

mailto:cmpooja.dhc@gov.in�
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27 CM APPL. 13380/2025 
In LA.APP.-150/2023 

UNION OF INDIA  
V/s SH JAGDISH SINGH & ANR. 
  

SANJAY KUMAR PATHAK, NITIN 
YADAV, NITIN YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT) 
B S KHARB(BSKHARBADV@GMAIL.COM)(9810694545)(RESPONDENT) 
B S KHARB(BSKHARBADV@GMAIL.COM)(9810694545)(PETITIONER) 
NITIN YADAV(ADVNITIN07@GMAIL.COM)(9810609383)(RESPONDENT) 

 

 
 
 
 

NOTE:CM APPL.13937 & 13943/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15430/2006  LISTED AT ITEM NO.09 
 
 
 
 
 
 
 
 
 
 

                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
 
 

 
 
NOTE: CRL.M.A.7397/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C-6642/2023 LISTED AT ITEM NO.18 
NOTE: CRL.M.A.7387/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-3515/2023 LISTED AT ITEM NO.16 
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                      COURT NO. 21    
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
51 RFA-232/2025 

CM APPL. 14036/2025 
CM APPL. 14037/2025 
CM APPL. 14038/2025 

SURINDER KUMAR SHARMA  
V/s PARVEEN SHARMA 
  

RAJAT SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAVI DUTT 
SHARMA(RDSHARMAADVOCATE@GMAIL.COM)(9810310710)(PETITIONER) 
R()(8860178688)(RESPONDENT) 
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                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 
Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
37 CONT.CAS(C)-1765/2024 COURT ON ITS OWN 

MOTION  
V/s PATIL PRANJAL 
LEHENSINGH, IAS, ADDL. 
DIRECTOR (EDUCATION) 
  

AS DIRECTED  

 OTHER DETAILS OF ADVOCATES:  
 
 
 
NOTE:CM APPL.13848/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-602/2021  LISTED AT ITEM NO.10 
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     COURT NO. 16  
     HON'BLE MR.JUSTICE DHARMESH SHARMA 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 
 
CLICK HERE TO JOIN VC: 
 

ITEM 
NUMBER 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 
 
MEETING NUMBER:  25127330441 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
119 CONT.CAS(C)-355/2025 

CM APPL. 14046/2025 
SUHEB  
V/s ASHWANI KUMAR & 
ORS. 
  

ZULQUARNAIN 
AZAM 

 

 OTHER DETAILS OF ADVOCATES:  
 
 
 
 
 
NOTE:CM APPL.13857/2025 SHALL BE TAKEN UP ALONGWITH FAO-421/2017 LISTED AT ITEM NO.57 
 
 

mailto:faisal.zaki@dhc.nic.in�
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COURT NO. 24   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
54 CM(M)-462/2025 

CM APPL. 14034/2025 
CM APPL. 14035/2025 

VIJAY KUMAR GUPTA & ANR.  
V/s SUSHIL GAHLOT & ORS. 
  

TARIQ MUNEER  

 OTHER DETAILS OF ADVOCATES: 
CKM 
PARTNERS(PARALEGAL@CKMPARTNERS.COM)(9899719077)(PETITIONER) 
VIPUL GUPTA (MR.GUPTAVIPUL@GMAIL.COM)(0)(RESPONDENT) 
SUBERGKAPASHERA(SUBERGKAPASHERA@GMAIL.COM)(0)(RESPONDENT) 

 

55 CM(M)-463/2025 
CM APPL. 14039/2025 
CM APPL. 14041/2025 
CM APPL. 14042/2025 

AMARDEEP KAUR  
V/s KROWN REALTORS AND 
DEVELOPERS AND ORS 
  

GURMEET BINDRA sub to office objection 

 OTHER DETAILS OF ADVOCATES: 
GBA LAW 
OFFICE(GURMEET@GBALAWOFFICES.COM)(9311851166)(PETITIONER) 
GBA LAW 
OFFICE(GURMEET@GBALAWOFFICES.COM)(9311851166)(PETITIONER) 
DSIMPEX(SINGH@DSIMPEX.NO)(0)(RESPONDENT) 
DATASPESIALISTEN(SINGH@DATASPESIALISTEN.NO)(0)(RESPONDENT) 

 

56 CM(M)-464/2025 
CM APPL. 14040/2025 

MEENA SRIVASTAVA  
V/s UNION OF INDIA & ORS. 
  

CHARU SACHDEV sub to office objection 

 OTHER DETAILS OF ADVOCATES:  
57 CM(M)-465/2025 

CM APPL. 14044/2025 
CM APPL. 14045/2025 

BLUE LEAF CORPORATE SOLUTIONS PVT 
LTD  
V/s RAJ KUMAR KAKKAR 
  

MOHIT SIWACH  

 OTHER DETAILS OF ADVOCATES: 
MOHIT 
SIWACH(MOHITSIWACH.ADV@GMAIL.COM)(9643797717)(PETITIONER) 
RK KAKKAR(110RKAKKAR@GMAIL.COM)(0)(RESPONDENT) 
LEXALLIANCE(LEXALLIANCEIRA@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
NOTE:CM APPL.13904/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-474/2023  LISTED AT ITEM NO.18 
NOTE:CM APPL.13843-44/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-2527/2024  LISTED AT ITEM NO.04 
 
 
 
 
 
 
HIGH COURT OF DELHI                                     REGISTRAR (LISTING) 
06.03.2025 
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ROOM NO. 101, FIRST FLOOR, BLOCK-A 
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR 

(PHYSICAL HEARING COURT) 
AT 11:00 A.M.
    

  

    
Click TO Join The VC  

or 

https://jrdhc.webex.com/meet/jrdhc12 

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 

 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:- 
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].  
 
NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

37 CM APPL. 14021/2025 
In W.P.(C)-8039/2021 

M/S SUNEJA SONS & ANR.  
V/s COMMISSIONER OF CUSTOMS 
IMPORT & ANR. 
  

SUSHIL KUMAR GUPTA, HARPREET 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
DR. SUSHIL KUMAR 
GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
SONU BHATANGAR(BHATANAGARSONU@GMAIL.COM)(9810134678)(RESPONDENT) 
SUSHIL KUMAR 
GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HARPREET SINGH(HARPREETGSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
SAKSHIT BHARDWAJ(SAKSHITBHARDWAJ03@GMAIL.COM)(0)(PETITIONER) 
HARPREET 
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT) 

 

38 CM APPL. 14020/2025 
In W.P.(C)-9845/2021 

R. K. BINDAL & ORS.  
V/s NEW DELHI MUNICIPAL COUNCIL 
& ORS. 
  

SANDEEP JINDAL, DHANANJAI JAIN, 
IMRAN KHAN, ANANT KUMAR VATSYA 

 

 OTHER DETAILS OF ADVOCATES: 
SANDEEP JINDAL(AOR@SANDEEPJINDAL.IN)(9999668878)(PETITIONER) 
NORTH DELHI MUNICIPAL 
CORPORATION(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT) 
GROVER ADVOCATE(GROVARADVOCATE@REDIFFMAIL.COM)()(RESPONDENT) 
J C GUPTA AND CO(JCGUPTAVINAY@GMAIL.COM)(9810015303)(PETITIONER) 
NEW DELHI MUNICIPAL COUNCIL (CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
CHAIRPERSON NDMC(SECRTARY@NDMC.GOC.IN, CHAIRPERSON@NDMC.GOV.IN, 
DIRECTOR.PERSONNEL@NDMC.GOV.IN)(0)(RESPONDENT) 
ANANT KUMAR VATSYA(VATSYAANANT@GMAIL.COM)(9968393993)(PETITIONER) 

 

 

https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6�
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  J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR 
  BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL) 

      
HYBRID MODE 

AT 11:00 A.M.  

https://jrdhc.webex.com/meet/jrdhc5  
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FOR DIRECTION ON OFFICE NOTE 

45 MAC.APP.-276/2024 
CM APPL. 31278/2024 
CM APPL. 31279/2024 

BALAM SINGH BISHT & ANR.  
V/s MUKHRAM & ORS. 
  

MAHESH KUMAR, VARUN 
SARIN 

 

 OTHER DETAILS OF ADVOCATES: 
A K PANDEY , S K 
SINGH(PUSHPKUNJ.ANIL@GMAIL.COM)(9891020901)(PETITIONER) 
ANIL(PUSHPKUNJ.ANIL@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT) 
VARUN 
SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(RESPONDENT) 
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R-111, GROUND FLOOR LC -II, 

 
SHRI SUMEET ANAND, Joint Registrar (Judicial) 

AT 11:00 A.M.
 

  

 
 
 
https://jrdhc.webex.com/meet/jrdhc10 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 
FRESH MATTERS & APPLICATIONS 

35 CRL.M.A. 7446/2025 
In CRL.M.C.-1306/2025 

RUSHAL GARG  
V/s STATE NCT OF DELHI THROUGH 
STATION HOUSE OFFICER & ANR. 
  

ABIHA ZAIDI, TRISHA MITTAL  

 OTHER DETAILS OF ADVOCATES: 
ABIHA ZAIDI(ABIHA@SAAZPARTNERS.COM)(9599337516)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
PRITAM (PRITAM@SAAZPARTNERS.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MOHITA SHARMA (MOHITASHARMA.IPS@GMAIL.COM)(0)(RESPONDENT) 
TRISHA MITTAL(TRISHA91@GMAIL.COM)(9871109553)(RESPONDENT) 

 

 
 
 
 
 
 
  

****************** 
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